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following communication, dated the 
. 3Oth April, 1966, from the Superinten-
.dl'nt. Central Jail. Viy:o,ur:-

"I may report thaI Shri A. K. 
Gopalan, Member, Lok Sabha, 
who was detained in this Jail 
under the Defence of Indin Rules, 
has been released on the 27th 
April, 1966, since the detention 
.order issued against him was 
cancelled by the Govel'nment of 
India." 

Sbri' Daji f Indore): Again, thf! same 
.que~tion. The Member came and 
,spoke here but the communication is 
'$lower than the Member. 

Mr. Speaker: I will find out. 

Sbri Harl Vlabnu Kamatb (Hosh-
.angabad): This is the second time. 

Mr. Speaker: Can the Homf.' Mini~
ter 01' the Minister of State tell me 
'",hut is the reason for thh:;'? 

Sbri Har! Vishnu Kamath: This is 
• .:1 rc-petition. 

Mr. Speaker: Mr. A. K. Gopal.n 
WaS released on 27th. He hus joined 
LIS and he has also made a speech. 
Only now we are getting thhl com-
munication. 

Shri Harl Visbnu KaRlalb: Thi. i • 
.dated whal? 

Mr. Speaker: Thi, is dated 30th 
April. 

SI>ri lIari Vishnu Ilamath: Whv has 
it 1ukE"n so lone'? . 

Mr. Speaker: It ... ·us atter four 
dCiY~ that the communication wa~ 
desp'-ttchf'o. That mU!ft be found 
.out. 

Tb. Minister of State In the Mlnb-
try of Home AfI'alrs and MID"'r 01 
Delenc. Sapplles in the Min....,. 01 
Delen.e (Sbrl KalbO: I shall look 
.into it. 

Sbrl Har) VbbJou Ka_th: Will 
they mak. an enquiry? 

Mr. Speaker: Yes . 

Sbri Sureudl'lUlalb Dwlvedy (Ken-
drapara): The Minister oC Commu-
nications ~hould also look into it. 

lUI brs, 

PUBI.IC ACCOUNTS COMMITIEE 

FlI'TY-TllIRD HEPORT 

Sbrl R. R. Mar.rka (Jhunjhunu): 
beg to present the Fifty-third 

Report of the Public Accounts Com-
mittee on Appropriation Accounto 
<Railways) 1963-64 an(\ Audit Report 
(Railway.), 1965. 

12.211 br •. 

BUSINESS OF THE HOUS); 

The 
Arralrs 

MInister or Parllameatary 
and CommllJlatiODll (Sbrl 

Satya Narayan Sinha): With your 
permission, Sir. I rise tu announce 
that GovCl"nment Business in this 
House tor the week commencing 9th 
May, 1966 will consi.t 01:-

(1) Consideration of Government 
Business carried over trom 
today'" Order Popel'. 

(2) ConRideration und passing of 
the following Bill.:--

The ProdUce Cess Bill,' J 966. 

The Orissa Legislativ(' A.~sem

bly (Extension of Duration) 
Bill, 1966. 

The Asian Developmenl Bunk 
Bill, 1966. 

The Constitution (Nineteenth 
Am,'ndmenll Bill, 1966. 

The Delhi Admini. .. tration Bill, 
) 965 a. reported hy the 
Joint Commjttl~e. 

(3) Dil':("uMion to b(' rai,.ed hy 
Shri Ki.h.n Patlnayak and 
(Jther~ on the f"'mint.! condi~ 

tions and stCJrvation deaths in 
Oris.a to he taken up at 2-30 
P.M. on W£tdnnday. the :tth 
May, 1966. 




